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i 2 3 4 5
Kuwait 5.79 30.61 UK. 244.02
U.AE. 3.03 17.24  Thailand 161.55
Singapore 3.58 14.03 Japan 144.68
France 0.44 9 82 Singapore 140.83
U.K. 1.60 9.49 Canada 53.12
Other countries 5.88 64.56 Other countries 380.53

" Total : 113.99  735.17 Total : 491874
Return Cosigoment 1.99 16.61 Relurn consignment 1407.11
Net Exports 112.00 718.56 Net Exports 3511.63

Finalisation of Branch Licensing Policy for

1985-88
938. PROF. NARAIN CHAND
PARASHAR : Will the Minister of

FINANCE be pleased to state :

(a) whether the Branch Licensing Policy
has been finalised by the Reserve Bank of
India for the years 1985-88;

(b) if so, the main features thereof and
the likely date by which it would be imple-
mented;

(c¢) if not, the reasons for delay; and

(d) the likely date by which it would
be announced ?

THE MINISTER OF STATE IN THE
MINISTRY OF FI NANCE (SHRI
JANARDHANA POOJA RY): (a) to (d).
The branch licensing policy for the period
from 1-4-1985 to 31-3-1990 (co-terminus
with Seventh Five Year Plan) has since
been finalised by the Reserve Bank of
India (RBT) RBI has indicated to th= banks
and the ¢S'ate Governments/Union Terri-
tories the main features of the policy on
18th Octcber, 1985. The main objective of
the branh licensing policy is aimed at
achizving a coverage of 17,000 population
per bank office in rural and semi-urban
araas of each block and eliminating spatial
gaps in the availability of bank ng facilities,
Under this policy, unbanked pockets io
pach blogk will b2 identified and spitable

centres for opening bank offices to cover
such unbanked pockets will be selected.
The centres will be allowed in such a
manner that a bank office would normally
be a vailable within a distance of 10 kms.
fro m each village.

Proposal to abolish Sales Tax

939. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
FINANCE be pleased to state :

(a) whether the proposal to abolish the
sales tax bas made any headway with the
States;

(b) if so, the names of the States which
are still resisting the proposal and the
steps taken by the Union Government to
arrive at a conclusion in this regard; and

(c) the likely date by which a final
fccisicn would be taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (c).
There has been a demand from certain
sections for abolition of sales tax and its
replacement by additional excise duiies. As
sales tax is mainly a State subject of
taxation, the matter was consider d in a
Confeience of Chief Ministers he'd in
September, 1980 and again in February,
1981. Thereafter an Expert Committece was
set up tp sludy the financial implicatipng





